H
W P(C) No. 571 OF 2003

| TEM No. 4 Court No. 6 SECTI ON PI L

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Wit Petition(Civil) No.571/2003( For Prelininary Hearing )

SUNI L KUVAR Petitioner (s)
VERSUS
UNI ON OF | NDI A Respondent (s)

(Wth prayer for interimrelief)
( Wth Appln(s). for exenption fromfiling OT. )

Date : 22/12/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE P.V. REDDI

For Petitioner (s)
Petitioner-In-Person, Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Wit Petition is dismssed.

(Suman Wadhwa) ( Madhu Saxena)
Court MasterCourt Master



